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PUNE MUNICIPAL CORPORATION 
Shivaji Nagar, Pune 411005 

4808 

Construction Control Department,  

No. OCC/1491/16, 

Date: 3/11/2016 

[As per Section 263 (1) of Bombay Provincial Municipal 

Act, 1949] 

OCCUPANCY LETTER, Par-6 

(Building No. 2) 

To, Shri./Smt. M/s. Yerrowda Investment Ltd. through 

Archi. Shri. Samir Valimbe Residing at 10, Janvi Apartment, 

Bhonde Colony, Erandwana, Pune.  

You have been granted with consent/Commencement 

certificate of this office vide 1148/14 dated 14/07/2014, 

for carrying out construction on House No.___/Sub-Plot 

No.____/Survey No.190 & 192(P)/T.P. Scheme No.____/of Peth 

Yerrowda of Pune as per Section 253/254 of Bombay 

Provincial Municipal Act, 1949 and Section 45/69 of 

M.R.T.P. Act. 

As per said consent/commencement certificate you have 

completed Entire/part thereof and to obtained consent to 

occupy newly constructed building, you have applied on 

04/06/2016 and under section 263(1) of Bombay Municipal 

Act, 1949 you are hereby informed accordingly that the 

consent is granted to put under use the below described 

part of building on below conditions: 

Details of Construction to put under occupation 

_______As Per Sanctioned Plan, Building No. 2_______ 

___Third Floor-1 Electric Room, 2 A.H. U.___________ 

______________ 2T 01 To 2T 13 Said total-13 (Thirteen) 

______________ Showroom and Ladies & Gents Toilet___ 

___Including Lift, Lobby, Passage, entire Third Floor___ 

___Including Parking, Third Floor Complete_____________ 

 

Sd/- 

Assistant Engineer, 

Construction Control Department 4, 

Pune Municipal Corporation 

 

Condition: In future, except with approval map if any 

construction (e.g. Including all within marginal distance 

and shed on terrace and partition wall or closed grill 

parking) is done, without any prior notice the entire 

unauthorised/illegal construction shall be demolished and 

entire expenses incurred thereof shall be recovered from 

the flat holder/owner.  

//TRUE TRANSLATION// 
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